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CORAM: Hon'ble Shri B.5. Hegde, Member(d)
=" Hon'bls Shri M.R. Kolhatkar, Membar(R)
TRIBUNAL'S ORDER 3 . . Datet: 19.4,36

Shri G.5. Walia, Counsel for applicant and

In the circumstances, C.P.88/95 is disghargad. .
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1.-z$hrirG.3_ Walia, applicant 4n person.:
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» 2. Shri V.S. Masurkar, Advocate for the respondents.
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